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enclosed space, etc. It is in pursuance
of these recommendations that the
scheme for model slaughter houses had
been adumberated in certain State
plans.
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Shri A. M. Thomas: Animals which
are generally being slaughtered.
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Shri A. M, Thomas: There is no
question of increasing the number of
slaughter houses. The hon. Member
would concede that humane conditions
should be ensured before slaughtering
animals and there should be hygicnic
handling of meat and that there should
also be pre- and post-mortem inspec-
tion of animals. It is with a view to
do all these, that this scheme is being
implemented.
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Shrimati Savitri Nigam: May I know
whether the new slaughter house in
Delhi had been completed as per the
recommendations of that committee?

Shri A. M. Thomas: It is being held
up.
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Shri A. M. Thomas: I have already
stated that they are the animals which
are generally being slaughtered. For
instance in certain States there is a
ban on cow slaughter and there the
cows would not be slaughtered.

Post Retirement Passes
+

[ Shri Yashpal Singh:

| shri But Singh:
*590. ) Shri Narendra Singh

1 Maniaa:

| Shrl P. K. Deo:

Will the Minister of Railways be
pleased to state:

(a) whether all the employees of
the Railways are entitled of post
retirement passes valid for the whole
of the country;

(b) whether the retired ex-B. L.
Railway Company’s employees have
been given passes valid only for the
B. L. Railway Sector of the Central
Railway; and

(c) it so, the reasons therefor?

The Deputy Minister in the Minis-
try of Rallways (Shri Shahnawaz
Khan): (a) Only those employees of
Indian Railways who put in the
prescribed minimum qualifying ser-
vice are eligible to post-retirement
complimentary passes available over
Indian Railways.

(b) Yes, Sir.

(c) The retired staff of the ex-B. L.
Railway Company enjoyed the pass
privilege over that Railway only and
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the same was permitted in respect of
staff who retired before that Railway
was taken over by Government.
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plated for retired M.Ps aiso?

WRITTEN ANSWERS TO
QUESTIONS

Training of Officials for Panchayati
Raj

*581. Shri Kajrolkar: Will the Minis-
ter of Community Development and
Co-operation be pleased to state:

(a) the progress made by the
broad-based 47-member body set up

in June, 1962, to streamline the {rain-
ing of officials to meet the needs of
Panchayati Raj;

(b) whether sufficient care is taken
to see that rural officials properly
guide the village leaders in imple-
menting the agricultural and educa-
tional schemes; and

(c) if so, the details thereof?

The Deputy Minister in the Ministry
of Community Development and Co-
operation (Shri B. S. Murthy): (a)
The National Council of Study &
Research in Community Development
set up in June, 1962, has so far held
two meetings on 3rd July, 1962, and
20th  March, 1963, A statement
showing the important recommenda-
tions made at the meetings and action
taken|proposed to be taken thereon
by the Government of India is laid on
the Table of the House. [Placed in
Library, See No. LT-1031/63].

(b) Yes, Sir.

(c) A summary of the instructions
issued to the State Governments is
laid on the Table of the House,
[Placed in Library, See No. LT-
1032/63].

Parcels for Indian Prisoners in China

%591, Shri D. D. Puri: Will the
Minister of Transport and Communi-
cations be pleased to state whether
full postal concessions in regard to
food parcels are available to the next
of kin of Indian prisoners in China
in accordance with the requirements
of the Geneva Convention?

The Deputy Minister in the Ministry
of Transport and Communications
(Shri Bhagavati): The facility is not
available at present. The question is,
thowever, under consideration.
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